N THE CENTRAL ADMINISTRATIVE TRIBUNAL

ER NAKU LAM BENCH

S | 0. A. No. 4?8 _of 1993 .

DATE OF DECISION_22-3=1393

Applicant (s)

T V .Sreejith

Mr - P)j,:S:L\'lan ?11131 Advocate for the Applice;nt‘(s)

Versus
The Divisional Personnel Bfficer

Snuthem_RMLa;L,_thandwm_ﬂl}fspondent (s)

and another.

Me Themas mat hew Nel,llmggzgél Advocate for the Respondent (s)

" CORAM :

 The Hon’ble Mr. N, Dharmadan, Judicial Member
» | and

The Hon'ble Mr. R. Rangarajan, Rdministrative Member

Whether Reporters of local papers may be allowed to see the Judgement ?C'CV
To be referred to the Reporter or not? AS \a
Whether their Lordships wish to' see the fait copy of the Judgement ?
To be circulated - to all Benches of the Tnbunal?M

JUDGEMENT

SWN

Shri N Bharmadan, J.M

The*apqlicent is a casuéltlabaurer haﬁing prior serﬁice

¢

from 23.9,72 to 20.2.73. It is stated that a:nUmber‘aF persons

- who have been engaged alonguith the :pplibéht2have been'given
're—engagement and they'arefuonkiﬁgiﬁg caming to know that his

o - juniors having prior service havie been re-engaged, he submitted

Annexure A2 representation before Divisional Personnsl Officer,
Southern Railuay, Trivandrum. He again submitted Annexure-~A3
\ . T

S
rapresentatlon dated 5.10.91 and%placgg eliance en the judgment

of thls Trlbunal rendered in DA 1561 af 1992,

4

2 “ue hawe;alsm heard the learned'dounsel Fér the respendents.

3 The llmlted prayer of ‘the appllcant is that the appllcatlon-,

i ﬂa}q’be dlspos%e@ of directing the ReSpondent 1 tg cgnslder the



2

Annexure A3 representation and pass appropriate orders
on the same,
4 Having heard the counsel for both the parties,
we are Satisfied that interest of justice would be met
in this case, if we direct respondent-1 to coﬁsider and

representation as &
pass appropriate orders on Annexure AQjexpeditiously as
possible, at any rate, within a period of thrée menths
from the date of receipt of a cop-y of this order. U,
do so.
S The application is dispossd of as abova. fhere'
will be no order as to costs.,

A~o——E MWM

(R Rangarajan) . (N Dharmada
Administrative Member Judicial Member

22.3.93



